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ICY/ORDER

PER T.R. SENTHIL KUMAR, JUDICIAL MEMBER:

This appeal is filed by the Assessee as against the
appellate order dated 19/09/2014 passed by the Commissioner
of Income tax (Appeals)-IlI, Rajkot [hereinafter referred to as
CIT(A)], arising out of order passed u/s.263 r.w.s.143(3) of the
Income Tax Act, 1961 (hereinafter referred to as "the Act")

relating to the Assessment Year (AY) 2010-11.




ITA No.422/Rjt/2018
Ramnikilal G. Kotecha vs. ITO
Asst. Year - 2010-11

2. At the outset, the assessee filed a letter stating that the
263 proceedings was quashed by this Co-ordinate Bench of this
Tribunal vide order dated 01/06/2022 in ITA No.49/Rjt/2014.
Thus, the present assessment order has no legs to stand and,
therefore, sought permission to withdraw the above appeal filed

by the assessee.
3. Though the Registry has noted substantial delay in filing
the above appeal, without going into the same, the present

appeal filed by the assessee is hereby dismissed as withdrawn.

4. In the result the appeal filed by the assessee is dismissed.

This Order pronounced in Open Court on 22/11/2023
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